NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 23.09.2022 (FRIDAY)
CHENNAI BENCH (VIRTUAL MODE)

10.30AM

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble
Mr. Naresh Salecha, Member (Technical)

For Judgement

S. Case No. Name of the parties Counsel for Counsel for
No. Appellants Respondents
1. | Comp App B. Parameshwara UDPA B. Dhanaraj M.S. Viswanathan R1 &
(AT)(CH)(Ins) No. Vs R2
231/2021&I1A No Assistant PF Commissioner &Anr
480,481/2021
2. | Comp App (AT)(Ins) No | Regen Powertech Pvt Ltd B.Thilak
349/2022 Vs Narayanan
Wind Construction Pvt Ltd
For Admission (Fresh Cases
S. Case No. Name of the parties Counsel for Counsel for
No. Appellants Respondents
3. | Comp App (AT)(Ins) No | Sapan Mohan Garg Palash Singhal
352/2022 & IANo Vs
796/2022 Alchemist Asset Reconstruction
Company Ltd
4. | Comp App (AT) (CH) Vaikundarajan Subramanian Ramaswamy Preeti Mohan for
N0.90/2022 & 1A No Vs Meyyappan Caveator
77812022 Jagatheesan Muthurajan
With
5. | Comp App (AT) (CH) Vaikundarajan Suba Saranya Subbu Ranga
No0.91/2022 & 1A No Vs Bharathi
785,786/2022 Jagatheesan Muthurajan and 10 Ors
With
6. | Comp App (AT)(CH) S. Vaikundarajan Johnsy Greeta
No .92/2022 & IA No Vs
787,788,789/2022 Jegatheseesan Muthurajan
With
7. | Comp App (AT)(CH) Vaikundarajan Velumurugan Kingsly Solomon
No .93/2022 & IA No Vs
790,791/2022 Jegatheseesan Muthurajan
With
8. | Comp App (AT)(CH) Sumana Balasamy Kamaraj Elambharathi
No .94/2022 & IA No Vs
792,793,794,795/2022 Jegatheesan Muthurajan
Part Heard
S. Case No. Name of the parties Counsel for Counsel for
No. Appellants Respondents
9. | Comp App M.S.Muralidaran and Arr Mr. K. Gaurav R1 Sriram S, PCS For
(AT)(CH)No.10/ 2021 Vs Kumar, PCSMr. | R.3,4,5& 11, P.
Technology Frontiers India Pvt Ltd Alpa Jain, PCS Giridharan R.6, 7 & 10

Gauri Rasgotra, R.8
DhanishaGiri, For
Ranghasayee, R.9
.Kumarpal Chopra




For Admission (After notice

S. Case No. Name of the parties Counsel for Counsel for
No. Appellants Respondents
10. | Comp App Rajendra Prasad Tak Amicus Mohamed Hussain-
(AT)(CH)(INS) \% R1
N0.196/2022 (1A No. 445 | S H Girdhari Lal Sharma and 2ors
& 446/2022) With
11. | Comp App (AT)(INS) Rajendra Prasad Tak Amicus Mohamed Hussain-
No0.222/2022 \% R1
S H Girdhari Lal Sharma and 2ors
12. | Comp App (AT)(INS) V Karthikayan Ravi Rajagopalan Mohammed
No0.245/2022 (Contempt | Vs Hussian ML
Case (AT) NO 5/2022& M S Viswanathan and ors Ganesh-R2
IA No 631,636/2022 ) T.Ravichandran-R3
13. | Comp App M/s. Asset Reconstruction VV Sivakumar
(AT)(Ins)No 325/2022 | Company (India) Limited
& IA No VS
696,697,698,699/2022 Ebenezar Inbaraj
14. | Company Appeal(AT) No | Rajeev Satpal Lakhanpal &Ors Sameer Hussian
61/2022 & 1A No VS
690/2022 Taashee Linux Services Pvt Ltd &
30rs
WITH
15. | Company Appeal(AT) No | Rajeev Satpal Lakhanpal &Ors Sameer Hussian
62/2022 & 1A No VS
738/2022 Taashee Linux Services Pvt Ltd &
30rs
WITH
16. | Company Appeal(AT) No | Rajeev Satpal Lakhanpal &Ors Sameer Hussian
63/2022 & 1A No VS
691/2022 Taashee Linux Services Pvt Ltd &
30rs
WITH
17. | Company Appeal(AT) No | Rajeev Satpal Lakhanpal &Ors Sameer Hussian
64/2022 & 1A No VS
692,693/2022 Taashee Linux Services Pvt Ltd &
30rs
WITH
18. | Company Appeal(AT) No | Rajeev Satpal Lakhanpal &Ors Sameer Hussian
65/2022 & 1A No VS
694,695/2022 Taashee Linux Services Pvt Ltd &
30rs
19. | Comp App (AT)(INS) Ganapathi Reddy&another P. Ulaganathan Pranava R1, Raghav
No0.209/2021 Vs Menon R2
(1A NO 536&419/2021) Mr. Bhrugesh Ramchandra Amin
With
20. | Comp App (AT)(INS) Panyam Cements and Mineral P. Ulaganathan Pranava R1, Raghav

N0.210/2021
(1A NO 420/2021)

Industries Limited

Vs

Mr Bhrugesh Ramachandra Amin
Resolution Professional in the matter
of Panyam Cements and Minerals
Industries Limited & 2 two others.

Menon R2




21. | Comp App (AT)(INS)

M/s. Sitalakshmi Mills

Niraj Kumar Singh

Ravi Rajagopalan

No0.318/2021 Vs
(IA NO 663/2021) M/s. Solingar Textiles Limited

22. | Comp App (AT)(INS) | Punjab National Bank Varun Srinivasan,
No0.10/2022 Vs Vinithra Srinivasan,

(1A NO 23/2022)

Sri Vijay Kumar Gunda

T.S. Rajeev
Gandhi, Dhivya
Kumar

For Hearing
S. Case No. Name of the parties Counsel for Counsel for
No. Appellants Respondents
23. | TANo. 70/2021(Comp App | 360 Realtors LLP Vaibhav Mahajan SP Singh Chawla

(AT) No. 220/2020)

Vs
GM Infiniti Dwelling (India) P Ltd

Srishti Girdhar

24. | Comp App (AT)(CH)(Ins)
No. 329/2021 & IA No.
680/2021

George Vinci Thomas & 2 Ors
Vs
Sasitharan Ramaswamy

Manjula Devi

Copy to:

1. Notice Board
2. Website: www.nclat.nic.in

For Assistance,

1. For VC Link — vcnclatchennai5@gmail.com

By the order of Hon’ble Member (J)
(Chennai Bench)



http://www.nclat.nic.in/

